
 GOVERNMENT OF INDIA  MINISTRY OF URBAN DEVELOPMENT  LOK SABHA   UNSTARRED QUESTION NO. 562  TO BE ANSWERED ON APRIL 27, 2016  SEPARATION OF CHILDREN IN METRO TRAINS  No. 562. DR. RAVINDRA KUMAR RAY:   Will the Minister of URBAN DEVELOPMENT be pleased to 
state: 
 (a) whether small children get separated from their families in Delhi 

metro; 
 (b) if so, the number of such cases reported during the last three 

years and the current year; and 
 (c) the number of such children re-united with their families and the 

places where the remaining children are stationed along with the 
details of the steps taken for their care? 

 ANSWER THE MINISTER OF URBAN DEVELOPMENT) [SHRI M. VENKAIAH NAIDU]  (a) &(b):  As informed by Delhi Metro Rail Corporation Ltd. (DMRC), 
the details of cases wherein children (upto 18 years of age) 
separated from their families / co-passengers in Delhi Metro, 
during the last three years and the current year, are as under:  

Cont….   -2-    (c): DMRC has informed that they have handed over all such 
separated children to the Local Police i.e. Delhi Metro Rail Police (a 
unit of Delhi Police) or respective State police for taking necessary 
action at their end. 

****** 


